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CfiNTRAL AmlNlSTRATiVS TRIBUNAL^ JABALPUR BENCH^f JABALPUR 

Original %>plication No, 461 of 20 04 

jabaipur^l tiiis the ist <^y of Sept^nber,! 2004

Hon*ble airi Madan Mc4ian,j Judicial M^nbor

S.L, Gupta,! s/o. late K.N. Gupta,! 
aged about 60 yeais,i ^ 6* Shiv SSiakti 
Ghhayya,! Near Shobhapur Railway 
Crossing,) Near Kanchanpur,| Post 
Adiartal,* Dist* Jabalpur - 482 004.

(By Advocate - Shri S.K* Nagpal)

v e r s u s

Aj^licant

1 , U nion o f  In d ia ,!  
through  : .The Chairman,)
Railway Board,] R a il 2iawan,|
New Delhi,

2, Gene r a l  Manage r,i S .B ,  Railway,) 
Garden Reach,! K bllsata ,

3 ,  D iv is io n a l  Railway Manager,] 
S .B , R a i lw ^ , B ila s p u r ,

(By A d voca te ’ -  S h r i M iN, B an erjee)

■ ' " 0' R D E R (Oral)

Respondents

By filing this Original Application the applicant

has claimed the following main reliefs ;

"(i) direct 131 e respondents to pay the amomt of 
OGBIS die to the applicant ifithout any further delay,?

(ii) ' pay interest @ 12% on the amount of GGEIS die 
w,e,f, 1,9.2003 till the date of actual payment,**

2, The brief facts of the case are that the applicant
f

served in the Railway Department as a Teacher w,e,f, 

25.8,1981 to 31,8,2003, He retired on superannuation as a 

TgT from Railway,! MHS,1 Shahdol on 31,8,2003, The amo\mt of 

^ B I S  itiich was payable to the applicant on the dâ te of his 

fetifement on 31,8,2003 has not yet been paid. The applicant- 

made representations to the respondents but the matter has 

not been settled by the respondents. Aggrieved by this 

he has filed this OA claiming the aforesaid reliefs, ' ^
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3 ,  Heard t h e  le a r n e d  c o im s e l f o r  th e  p a r t ie s  and p ertised  

th e  record^  c a r e f u l l y .

4 , The le a r n e d  c o ijn se l fo r  t i i e  ^ p l i c a n t  s\ab m itted  th a t  

he w i l l  b e  s a t i s f i e d  i f  th e  resp on d en ts  are d ir e c t e d  t o  p ay  

■tlie araount o f  CGSis p ayab le  to  t h e  a p p lic a n t  w ith  i n t e r e s t  

on th e  anK)nit ^  p er  rta les,| w ith in  a s p e c i f i e d  p e r io d ,  

^ o o rd in g ly ^ J  th e  O r ig in a l A p p lic a t io n  i s  d is p o se d  o f  with

a d ir e c t io n  t o  th e  resp csid en ts t o  p a y  t h e  CGBis i f  d ie  to

th e  a p p lic a n t  and i n t e r e s t  th e r e o n  as p e r  r ^ e s  t i l l  th e  

d ate  o f  a c tu a l  p a ;^ e n t ,  2he irespondesats are a ls o  d ir e c te d  t o  

c a n p ly  w ith  t h e  a f o r e s a id  d ir e c t io n  w ith in  a p e r io d  o f  two 

months fron  th e  d a te  o f  r e c e ip t  o f  a copy  o f  t h i s  o r d e r .

No c o s t s .

(Jladan Mchan) 
J u d ic ia l  M^aiber

yalajST n wt/sw.........sracigz. fe.....

(i) MT^n; ...................
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